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RAJASTHAN.
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TON Grass WORKS OF ASANSOL.
SHRI KRISHNA CHANDRA HAL-
DER (Dugrapur): Sir, the Manage-
ment of the Hindustan Pilkington

Motion of Thanks 302
mfl on President’s Address

Glasg Works of Asansol declared lock-
out on 25th May, 1080, Since then
the lock-out continues. Many Mem-
bers of Parliament and the Employees’
Union have been representing the
matter to the present Government but
without avail, A Number of times,
concerned Minister informed that the
matter wag receiving Government’s
urgent attention. But no concrete
action has been taken so far by the
Government,

Already six workmen have expired.
Workmen have gtarted Dharna before
the factory gate since 1lth February
1881 demanding immediate lifting of
the lock-out.

Under these circumstances, I there-
fore urge upon the Government to
take immediate steps for lifting the
illegal lock-out and to save the
interests of the workers as well as
the interest of the nation.

1225 hrs,

MOTION OF THANKS ON THE
PRESIDENT'S ADDRESS—CONTD.

MR, DEPUTY-SPEAKER: The
House will now take up further consi-
deration of the following motion
moved by Shri V, N. Gadgil on the
19th February, 1881 and seconded by
Shri Nawal Kishore Sharma on the
20th February, 1981, namely—

“That an Addresy be presented to
the President in the following
terms:—

‘That the Members of Lok
Sabha assembled in this Session
are deeply grateful to the Presi-
dent for the Addresg which he hag
been pleased to deliver to both
Houses of Parliament assembled
together on the 16th February,
1981."
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